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CIVILAPPEALNO.74490F2003

M/ISSREIZELECTROCONTROLSPVT.LTD. Appellant (s)
VERSUS
COMMNR.OFCENTRALEXCISE,DELHI-I Respondent(s)

(With appln. for stay and office report)

Date: 25/07/2006 This Appeal was called on for hearing today.

CORAM :
HONBLEMR.JUSTICEARIJITPASAYAT
HONBLEMR.JUSTICELOKESHWARSINGHPANTA

For Appellant(s) Mr. V. Sridhar a n,Adv.
Mr. Alok Yadav,Adv.
Mr. Rajesh Kum a r,Adv.

For Respondent(s) Mr. P. Parme swar an,Adv.

UPON hearing counsel the Court made the following
ORDER

Arguments heard.

Judgment reserved.

(Neena Verma) (Vijay Aggarwal)
Court Master Court Master



